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ina of the Mishra Dhatu i am Limited 
Hyder b d, for th year 1 98 1-82. 

( i i )  Annual Report of the Mishra 
igam Limited, Hyderabad, for 

the y ar 1 8 1 -82 a long with Audited 
Account nd the comment of the 
Comptrol ler amd Auditor General 
th reon. 

[Plac d ;,i Library. See 1o.  LT-5650/ 
82). 

. 

( 3 )  ( i )  A ta eme nt regard ing Re­
vie by the Government on the work­
in of the Bhar t arth Mover-, imit-

. Bungolore, for t he year 1 9  1 -82 . 

nnu'l l  Report of th Bharat 
Mo er·  Limi t  d, for th� year 

8 1 -82 a long with Audi ted Ac ounts 
a d the ommen of the Comptro l ler 

nd Aud itor e neral the reon . 

[Placed i11 Lihrary. See o . LT-565 1 I 
2 ] .  

( 4 ) ( i )  A tatement regarding Re-
view y the Government on the work­
in of the Bharat lect ronic · Limited, 
for the year 1 9  1 -82 . 

( i i nnuat R port of the Bharat 
le tron ics Limited, for the y ar  

1 98 1 -82 along wi th Aud ited Accounts 
a nd the comment of th Comptrol ler  
and uditor cnera l  thereon. 

[Placed ;n Lihrary. 
2 ] .  

ee  No.  L -5652 / 

INDIAN POLICE SERVICE 
NDMENT Ru ES, 1 982 

REP RT OF DEPUTY OMMISSIO ER FOR 
lNGUlSTTC M lN RITIE IN I NDIA FR M 

, JULY, 1 978 TO JUNE, 1 980, AN EXPLA-
TORY N TE IN REGARD TO THE PORT 

AND TAT M ENT FOR DELAY. 

TH MTNJST R OF STATE IN THE 
:M I I TER OF HOM FFATRS (SH R l  
P .  V NKATASUBBATAH ) : I beg to 
lay on the Table : 

( 1 ) A copy of the Jnct ian Police 
rvice (Uniform) Amendment Rules, 

1 82 (Hindi and Engl i  h ver ion ) 
publ i hed in Notification No. G .S.R . 
880 in Gazette of India dated the 23rd 
October, 1 982 under uh-section ( 2 )  

of ction 3 of the A l l  I ndia Service• 
Act. 1 95 1 . [Placed in Library. See 

o. LT- 647 /82]. 

(2 ) A copy of the Twent ieth Report 
( H i nd i  and Engl i h version ) of the 
Deputy Commi ioner for Linguist ic 
M inoritie in  India for the period from 
July 1 978 to J une, 1 980. 

( 3 ) A 1 : planatory Note ( H indi  and 
- ng l i . h versi ns ) i n  regard to the 
Report . 

( 4 )  A i.;rntcment ( H indi and Engl i .h 
version. ) ·howing rea o ns for delay i n  
laying lb Report ment ioned at ( 2 ) 
above. 

[ I'luced in Library. See o. LT-
564 /82]. 

1R. SPE K R · Shri Dharma Vir. 

(lntermptio11s) 

I am not immune to any sugge t iom from 
the House. T go acocrding to the ug-. 
gest ion g iven. St i l l  you do not t ry to 
ooperate with me. I work acocrding to 

t h  wi he of the House. Why should 
you not cooperate? 

hri Dha rma Vir .  
BEEDI WORKF. RS WELF RE FUND ( AM "ND­
MENT ) RuL S, 1 982 A D LI fESTONE AND 
DOLOM ITE MINE LAM HOUR WELF k.E 

FUND ( A M LNDM ENT ) RuL ·s, 1 98 1 .  

T H  D PUTY M IN ISTER TN THE 
M fN lSTlff OF LA BOUR A D RE­
HAB TL ITATIO (SHRI  DHARMA 
VTR ) : T beg to Jay on th Table : 

( 1 )  copy of the Beedi Work r 
Welfare Fund (Amendment ) R ule , 1 9  2 
< Hindi aild ·og l i  ·h ver ion ) publi had 
in o t ifi  at ion No. G .S .R .  83 in  
Gazette of Ind ia  dated the 2 1  t Augu t 
1 982 and 2nd O tober, 1 982 under 
ub-- ection ( 4 )  of e tion 1 2  of the 

Beed i Worker Wel fare Fund Act, 1 97.6. 

[Placed in Library, 'See No. LT-5653/ . 
82] .  

( 2 )  A copy of the Lime tone and 
Dolom ite Mine Labour Welfare Fund 
(Amendment ) Rule , 1 98 1  (Hindi and 
Eng l i  h ver ion ) publ i hed iin Notifica­
t ion No. G .S.R.  550 in Gazette of India 
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dated the 1 2th June 1 982 under sub· 
tion (4) of section 1 6  of the Lime· 

one Dolomite Mines Labour Welfare 
Fund Act, 1 972 .  [Placed in Library. 
See No.  LT- 5654/82]. 

(Interruptions) . 

1R. SPEAKER : He i a Member 
fi t and then the M ini ter. hri Poojary. 

SH RI SATYASADHAN HAKRA-
BORTY ( a lcuLLa South ) :  Are we 
going to see you here on Monday at 1 1  
a .m .? 

M R. SPEAKER : No, you are not ;  at 
lea t me. 

SOCIAL SECURITY CERTIFICATES (SECOND 
AM ND MENT ) RULES, 1 982, NOTIFICATIO S 

NDCR CUSTOMS ACT, 1 962 AND CENTRAL 
EXCISE RULES, 1 944.. REVIEW ON AND 
ANNUAL RE PORT OF LIFE INSU RANCE 
CnRPORATION OF l NDlA FOR TH 

ENDED 3 1 -3-82 ETC. 

TH DEPUTY M fN IST R I 
M INISTRY OF FINANCE 
JANARDHAN POOJ ARY ) :  
lay on the Table-

PERIOD 

THE 
( SHRl  

beg tn  

( 1 )  A copy of the Social Security 
Cert ificate (Second Amendment )  
Ru le  1 982  ( H indi and English ver-
ion ) publi bed in Notificat ion No. 

G .S.R . 627 (E )  in Gazette of India 
dated the 25th O�tober, 1 982 under 
section 12 of the Government Savings' 
Cert ificate Act ,  1 959 . [Placed in 
Library . See No. LT-5655/82] . 

( 2 )  A copy each of the fol lowi ng 
Notifications ( H ind i  and ngl ish ver .. 
ion ) under section J 59 of the 

Customs Act, l 982 : -

( i )  G.S.R . 6 38 ( E )  publ ished in 
Gazette of India dated the 1 st 
November, 1 9  2 together with an 
explana tory � Note regard ing con­
t inuance of exi ting rate of ba ic 
cu tom duty on unwrought copper 
up�o 1 5th 1 ovember, 1 982.  

( i i )  G .S.R.  639(  ) publi hed in 
Gazette of India dated the 1 st 
November, 1 982 together with an  ex-

planatory ote regarding con­
t inuance of exemption from auxiliary 
duty of cu tom on unwrought 
copper upto 1 5th  November 1982. 

( i i i ) G.S.R.  640(. B') publi ed in 
Gazette of I ndia dated the 1 st 
'.Nov-:mb ... r, 1 932 ; tog ... ther 'with an 
exp anatory No·c regar ing con­
ce ionat rate of import duty on 
automatic flow forming machine. 

( iv )  G .S.R. 628 (E )  publ ished in 
Gazette of I ndia date the 25th 
October, 1 982 regarding exemption 
to good from custom duty in  con .. 
nect ion with I X  ian Game , 1982. 
[Placed in Library. See o. LT-
5656/82]. 

( 3 ) A opy each of the following 
Notification (Hindi  and Engl ish ver­
sion. ) i sued under the Central Excise­
Rules, 1 944 :-

( i )  G .S.R . 64 1 (E) publ ished in  
Gazette of I ndia dated the 1 st 
November, 1 982 together with an  
explanatory Note regarding con­
t inuance of the exi t i ng rate of excise 
d uty on copper. 

( ii ) G.S.R .  642 (E )  publi bed in 
Gazette of I ndia datC(l the l t 
November, 1 982 togethe.r with an 
explanatory Note regarding con-
t i nuance of the exi t ing ba ic excise 
duty on manufacture of copper. 
[Placed in Library. See No. LT 
5657 /82]. 

( 4 )  A copy of Annual Report 
( Hi ndi  and Engl ish versions ) of the 
Life Insurance Corporation of India, 
for the period ended the 3 1 st M arch, 
1 982 along with Audi ted Account 
under ect ion 29 of the Ljfe In urance 
Corporation ct ,  1 956. 

( 5 )  A tatement (Hind i  and · Engli h 
ver ions ) regard ing Review by the 
Government on the working of the 
.,ife T n  urance Corpor� ion of Indi , 
for the period ended the 1 t March, 
1 982. [Placed i11 Library. See o .  
L T-5658/82]. 


